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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

SUPPLEMENTARY CAUSE LIST DATED 09.08.2021 (MONDAY) 

        COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, the Officiating Chairperson and Hon’ble Dr. Alok Srivastava, 

Member (Technical) 
 

  For Admission (Fresh Cases) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 589 of 

2021 

(With Defects) 
 

Budhpur Buildcon Pvt. Ltd. 
Vs. 

Abhay Narayan Manudhane 

Aman Gandhi  

2.  Comp. App. (AT) 

No. 88 - 89 of 

2021 

 

Hira Lal Pabbi & Anr. 

Vs. 

Cabbana Infrastructure Pvt. Ltd & Ors.  

Raktim Gogoi  

 

After rising of above Bench 

 

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, the Officiating Chairperson and Hon’ble Mr. V.P. Singh, Member 

(Technical)  

 

  For Orders (For Renewal of FDR) 

3.  TA (AT) (Compt.) 

No. 18 of 2017  

(Old Appeal No. 

57/2016) 
 

The India Cements Ltd. 

Vs. 

Competition Commission of India & Ors. 

 

Aditya Verma 

 

Vaibhav Gaggar,  

R-1 

Atul Dua, R-2 

4.  TA (AT) (Compt.) 

No. 19 of 2017  

(Old Appeal No. 

58/2016) 
 

The India Cements Ltd. 

Vs. 

Competition Commission Of India & Ors. 

Aditya Verma 

 

Vaibhav Gaggar, 

Saksham Dhingra & 

Neha Mishra, R-1 

 

5.  Competition App. 

(AT) No. 07 of 

2018 

 

 

The Board of Control For Cricket in 

India 

Vs. 

Competition Commission of India & 

Anr. 

 

RuchiVerma Samar Bansal 

(R-CCI) 

6.  Competition App. 

(AT) No. 102 of 

2018 

 

KM Sugar Mills Ltd. 

Vs. 

Competition Commission of India & 

Anr. 

 

Pankaj Bhagat Sanyat Lodha 
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  For Orders (Defects not Removed) 

7.  Comp. App. (AT) 

(Ins) No. 587 of 

2021 

 

G.S. Constro & Infra Pvt. Ltd. & Ors. 

Vs. 
Gajesh Labhchand Jain & Anr. 

Ranit basu  

8.  Comp. App. (AT) 

(Ins) No. 588 of 

2021 

 

Navjit Singh 

RP of P. Praful Company Agency Pvt. 
Ltd. 

Vs. 

Neel Praful Bhalakia & Ors. 
 

Tushar Thareja  

9.  Comp. App. (AT) 

(Ins) No. 590 of 

2021 

 

Brij Mohan Sahni 
Vs. 

Arun Chadha 

Sinha Shrey 
Nikhilesh 

 

 

 
 

   
  Copy to: - 

                                                                         By order of Hon’ble Officiating Chairperson 

1. Notice Board               -sd/-  

2. Website: www.nclat.nic.in                                                                     Registrar      

http://www.nclat.nic.in/

